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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH AT NEW DELHI
0.A. No. 543 OF 2023

IN THE MATTER OF:

Rohit Thakran ...Applicants
Versus

State of Hrayana &Ors. ....Respondents

ADDITIONAL AFFIDAVIT ON BEHALF OF
RESPONDENT NO.2 — HARYANA SHEHRI VIKAS
PRADHIKARAN TO REJOINDER AFFIDAVIT FILED BY
THE APPLICANT

MOST RESPECTFULLY SHOWETH:

I, Belina , aged about 33 years working as Estate Officer-IL,
Haryana Shehri Vikas Pradhikaran, Gurugram, do hereby

solemnly affirm and state as under:

1. That I am the authorized representative of Respondent no.2
in the present matter and in my official capacity as stated
above. 1 am well conversant with the facts and

circumstances of the present matter.

9 That I have read the Original Application filed by the
Applicants along with the rejoinder affidavit filed by
applicant and deny all the material allegations made

thereunder against the answering Respondent.
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That the present Original Application has been filed with
plea to direct the State of Haryana as well as Haryana Shehri
Vikas Pradhikaran to restore the two water bodies/reservoirs
existing in Khasra No. 24 and 28 of village Adampur, Gram
Panchayat Jharsa,Gurugram and to stop all construction
activities in the land of said water bodies and to plant the
trees in lieu of trees which have beenillegally cut from the

same.

That applicant in his rejoinder affidavit dated 23.05.2024 has
claimed that Haryana Shehri Vikas Pradhikaran,Gurugram
roads in Khasra No. 28, Village Adampur which forms part
of HSVP Sector 50 were constructed only in year 2022 and
Sewerage lines were also laid down in year 2023 contrary to
claim of the respondent HSVP wherein it was stated that
Development of roads and sewerage line was complete in

year 2014.

That the above assertions of the applicant of roads and
sewerage line in Khasra No. 28 around plot no. 54 to 72P
,Sector 50,Gurugram being laid down in year 2022 and
2023 respectively is materially wrong and is vehemently

denied.

That in order to demonstrate that development works like
laying down of roads , sewerage, storm water drainage etc.
were in fact were complete in Khasra No. 28 in year 2014

and 2015 , a detailed report was sought from the concerned
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Executive Engineer HSVP Division No. VI, Gurugram was
taken. It is further submitted that vide letter dated
06.06.2024, the Executive Engineer, HSVP Division No. VI
has provided the details of the tender , allotment of work qua
construction of Roads , Sewerge lines, storm water drainage
etc. in various pockets of the Sector 50 including the Pocket
of Plot No. 54 to 72 P, Sector 50 ,Gurugram which was
carved out on Khasra No. 28, Village Adampur,Gurugram.
The said letter also elaborates that in year 2022 and 2023
tenders were invited for Special Repairs of the roads as well
as Shifting of Sewerage Line , Storm water drainage etc in
the three pockets in Sector 50 including the pocket of Plot
No. 54 to 72P,Gurugram. A copy of letter dated 06.06.2024
of Executive Engineer HSVP Division No. 6, Gurugram
bearing Memo No. 153299 dated 06.06.2024 is marked and
annexed herewith as Annexure R-1 for the kind

consideration of the Hon’ble Court.

Constructions of Roads in Khasra No. 28 ( In front of
Plot No. 54 to 72P Sector 50,Gurugram)

That Haryana ShehriVikas Pradhikaran earlier known as
Haryana Urban Development Authority through Executive
Engineer HUDA Division No. VI.Gurugram, invited Online
Tender dated 05.12.2013 for Construction of Internal Roads
in Various Pockets in Sector 50,Gurugram including in front
of Plot No. 54 to 72 P, Sector 50,Gurugram qua “Earth work

in embankment, preparation of Sub Grade, Providing &
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Fixing GSB,WMM,Prime Coat & 25 MM thick Premix
Carpet with Seal Coat type “B” on 10 Meter and 12 Meter
wide roads & 50 MM Thick BM,20mm, thick MSS on 15 M
& 18 M wide roads and all other works contingent
thereto”. (Including three years mic. Defect liability period
free of cost). The ibid tender contained Work Value of
Approx. 184.90 Lacs with time limit to complete the work
within 6 months. The said tender was to be opened on
19.12.2013. A Copy of tender document dated 05.12.2013 is
marked and annexed herewith as ANNEXURE R-2 for the

kind consideration of the Hon’ble Tribunal.

That in pursuance of the tender notice dated 05.12.2013(R-
2), M/s Jain Construction Co., 254,Urban Estates-II,Hisar
was the successful bidder and work of construction of roads
in various pockets of Sector 50,Gurugram was allotted to
M/s Jain Construction Co. vide work order dated
17.02.2014. A copy of work order dated 17.02.2014 is
marked and annexed herewith as ANNEXURE R-3 for the

kind consideration of the Hon’ble Tribunal.

That as per letter dated 26.06.2024 bearing Memo
No.172009 the construction of metallic road in front of Plot
No. 54 to 72 P, Sector 50(Carved out on Khasra No.28) was
completed in year 2014-15. A copy of letter dated
26.06.2024 bearing Memo No. 172009 is marked and
annexed herewith as Annexure R-4 for the XKind

consideration of the Hon’ble Court.

i3
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10. That the contractor i.e.M/s Jain Construction Co. started the

171

12

construction work on 25.02.2014 and submitted its 1% and
running bill on 02.07.2014and CC IInd and running bill on
13.07.2015. True copies of bills dated 02.07.2014 and
13.07.2015 are marked and annexed herewith as
ANNEXURE R-5 and ANNEXURE R-6 respectively for

the kind consideration of the Hon’ble Tribunal.

Re-Carpeting of Roads in various pockets of Sector 50

(Special Repairs)

That on 07.06.2022. Executive Engineer HSVP Division No.
VI, invited online tender for Special Repair of roads in
Pocket A, B & Pocket Deer wood Chase in Sector 50,
Gurugram with date of opening of tender on 17.06.2022 and
time limit to complete work within 3 months of the allotment
of the work. It is pertinent to mention here that said tender
included the pocket of Plot No. 52 to 71 which were carved
out on Khasra No. 28, Village Adampur Jharsa. A copy of
tender dated 07.06.2022 is marked and annexed herewith as
ANNEXURE R-7 for the kind consideration of the Hon’ble

Tribunal.

That in pursuance of the tender dated 07.06.2022 (R-5), M/s
Ankit Construction Company became the successful bidder
and the work order was allotted the Contractor i.e.M/s Ankit
Construction Company vide letter dated 05.07.2022. A copy
of work allotment letter dated 05.07.2022 is annexed
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herewith as ANNEXURE R-7&or the kind consideration of
the Hon’ble Tribunal.

That the contractor M/s Ankit Construction Company
completed the special repair work in March 2023 as per letter
dated 26.06.2024(Amnexure R-3) of Executive Engineer ,
HSVP Division No. 6 , Gurugram .

Laying of Sewerage Line in Khasra No. 50 Gurugram(In
front of Plot No. 54 to 72P Sector 50,Gurugram)

14. That Executive Engineer HSVP Division No. VI, Gurugram

15;

vide tender notice dated 13.12.2013 invited tender for
providing W/S , Sewerage , SWD in various pockets in
Sector 50,Gurugramincluding the around plot no. 54 to 72P
of Sector 50, Gurugram with time limit for completion of
work being 4 months. A copy of tender notice dated
13.12.2013 is marked and annexed herewith  as
ANNEXURE R-8 for the kind consideration of the Hon’ble

Tribunal.

That M/s The New Baliali Co-op L& C Society Ltd. was
successful bidder for the tender dated 13.12.2013(R-7) and
work was allotted to M/s The New Baliali Co-op L& C
Society Ltd. on 04.03.2014. A copy of work allotment letter
dated 04.03.2014 is marked and annexed herewith as
ANNEXURE R-9 for the kind consideration of the Hon’ble

Tribunal.
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That M/s The New Baliali Co-op L& C Society Ltd submitted
its running bill for allotted work on 10.06.2014 and was
accordingly was paid. The Sewerage line work was completed
in the Pocket of Plot No. 54 to 72P,Sector 50 in year July 2014
as per letter dated 26.06.2024(Annexure R-4) received from
Executive Engineer HSVP Division No. VI, Gurugram .
Shifting of Sewerage lines in year 2023 (Including Plot No.
54 to 72P Sector 50, Gurugram)
That Executive Engineer HSVP Division No. VI, Gurugram
vide tender notice dated 26.04.2023 invited tender for
shifting of the Sewerage Line, Storm Water Drainage in
Pocket B & C of Sector 50, Gurugram which also included
the pocket of Plot No. 54 to 72P.,Sector 50 carved out in
Khasra No. 28 Village Adampur Jharsa with tender to be
opened on 05.05.2023 and time limit for completion of work
being 2 months. A copy of tender notice dated 26.04.2023 is
annexed herewith as ANNEXURE R-10 for the kind

consideration of the Hon’ble Tribunal.

That M/s Gulia Industries was successful bidder in
pursuance of tender dated 26.04.2023(R-10) and was allotted
work on 16.06.2023. A copy of allotment letter dated
16.06.2023 is marked and annexed herewith as
ANNEXURE R-11 for the kind consideration of the
Hon’ble Tribunal. |

That M /s Gulia Industries submitted its CC Ist and Running
Bill on 12.10.2023 for the said work. A copy of bill dated
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12.10.2023 is marked and annexed herewith as
ANNEXURE R-12 for the kind consideration of the
Hon’ble Tribunal.

That Executive Engineer HSVP Division No. VI, Gurugram
vide letter dated 26.06.2024(R-4) has replied that re-
carpeting of the road in front of Plot No. 54 to 72
P,Gurugram was done in year 2022-23 and realignment of
Sewerage line infront of Plot No. 54 to 72 P, Gurugram was

carried out in the October 2023.

Electrification Work IN front of Plot No. 54 to 72 P,

Gurugram
That tender for Electrification work in front of Plot No. 54 to
72P,Sector 50,Gurugram was invited in year 2014 and same
was allotted to Sh. Jagjeet Singh Sethi on 13.08.2014 with
time limit to complete the work within 4 months of the
allotment letter for work. A copy of allotment letter dated
13.08.2014 is marked and annexed herewith as
ANNEXURE R-13 for the kind consideration of the
Hon’ble Tribunal.

That the work of electrification in front of Plot No. 54 to
72P, Sector 50,Gurugram was completed in year 2014. as
submitted by the Executive Engineer Electrical Division,
HSVP, Gurugram.

That perusal of the above submissions and documents

clearly establish that claim of the applicant that road in front
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of Plot No. 54 to 72P (Khasra No.28,AdampurJharsa) was
constructed in year 2023 is materially wrong as road in front
of Plot No. 54 to 72P(Khasra No.28,AdampurJharsa) was
constructed in year 2014 was Pucca road with Bituminous
layer and only necessary regular repair(re-carpeting) was

done in year 2022.

That further claim of the applicant that Sewerage line in
front of Plot No. 54 to 72P(Khasra No.28,AdampurJharsa)
was laid out in year 2023, whereas work of Sewerage, Storm
water drainage etc was complete in all aspects in year 2015

and only shifting work was carried out in year 2023.

That Footpath (Annexure A-1) in Khasra No. 24 as claimed
by the applicant in his rejoinder has not been constructed by

the HSVP, but by the Municipal CorporationGurugram.

That applicant had also constructed Mobile Tower in Plot
No. 72P, Sector 50,Gurugam (Part of Khasra No. 28) which
took electricity from the electric lines laid down by HSVP in
year 2014. The said tower was sealed in October 2023.

That it is further submitted that the water body in Khasra No.
28, Village Adampur, as claimed by the Applicant, does not
fall in the list of 123 water-bodies which were directed to be
restored by this Hon’ble Tribunal in OA No. 325 of 2015
titled as Lt. Col. Sarvadaman Singh OberoiVs Union of

India.
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28. That the present applicant himself has constructed
Residential House in the claimed parcel of Reservoir in
Khasra No. 28, which is earmarked for Plot No. 58 and 59
(Forming part of Khasra No. 28) of Sector 50 which was
demolished in October 2023. The Applicant cannot blow hot
and cold at the same time as at one hand he alleges damage
to water bodies in Khasra No. 24 and 28 by HSVP, whereas
he himself had made encroachments on the Khasra No. 28 as
submitted above. The one who seeks equity must do equity.

In view of the submissions made above it is humbly
submitted that present OA may kindly be dismissed qua the

answering respondent.

Date: @
Place: Gurugram

(Belina )
Estate Officer-1I, HSVP, Gurugram
On behalf of Respondent No.2

VERIFICATION
Verified at Gurugram on 26" day of June, 2024 that the contents

of the above reply are true and correct to my knowledge and
belief derived from the official recordswhich I believe to be
correct. No part of it is false and nothing has been concealed

therein.

(Belina )
Estate Officer-1I, HSVP, Gurugram
On behalf of Respondent No.2

ADVOCATE & NOTARY
Distt. Gurugram (Haryana) India

10
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OFFICE OF THE EXECUTIVE ENGINEER, \
HSVP DIVISION NO. VI, GURUGRAM
M Block, South City-I, Near Plot No. M-217,
Sector-41, Gurugram.

Sub:

Ref:

Sh. Sudeep, ADA

O/o Estate Office-1I

HSVP, Gurugram

E-mail: legaleelleo2@gmail.com

Memo No. 57329 ‘j

OA No. 543 of 2023 titled as Rohit Thakran Vs State of Haryana & Ors pending before Hon'ble NGT Delhi (Khasra No. 24
& 28 of Village Adampur Gurugram),

Your office E-mail dated 29.05.2024 at 2:43 PM. -

Annexure R-1

Dated aé{oéjio%

In this regard, it is intimated that no separate work for Pocket E having plot no 54 to 72P was allotted to the agency. However,
four tenders of Sector-50 have been allotted to contractors in which work of Pocket E i.e. Plot no 54 to 72P also included. The details of the works
are as under :-

Sr. | Required Work details

No. | documents
Providing Water | Construction  of | Special repair of roads in Pocket- | Providing Water supply, sewerage &
Supply, Sewerage, | internal roads in | A, B & Pocket Deerwood chase in | SWD in Pocket-B & C in Sector-50,
SWD in various | various pockets in | front of Colonizer Plot No. 135 & | Gurugram, “Shifting of Sewerage line,
pockets in Sector- | Sector-50, 136 in Nirvana Country, Sector- | Storm Water Drainage with connection
50, Gurugram Gurugram 50, Gurugram. and all other works contingent thereto™.
(Allotted in 2014) | (Allotted in | (Allotted in 2022) (Allotted in 2023)

2014)

The New Baliali M/s Jain M/s Ankit Construction Co. M/s Gulia Industries
Coop. L&C Construction Co.
Society Lid.
Page numbers Page numbers Page numbers Page numbers

1y Tender document 1-6 97-113 146-202 218-267

2. Advertisement copy | 7-9 114-116 203 268

3 DNIT 10-13 117-120 204-205 269-270

Page 1 of 2

11
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4. L-1 Bidder detail 14 12] 206 271
5 Allotment copy /| 15-16 122-123 207-209 272-274
Work order
6. Payment details 17-19 124-129 210-213 275-278
% Work  completion | Completion Completion Completion certificate not issued. | Completion certificate not issued.
certificate certificate not | certificate not
issued. issued.
8. Measurement book | 20-96 1 130-145 213(A)-217 279-287

* This is for your kind information and necessary action please.

DA/- As above

Endst. No. D_}}W/ 1532 of

A copy of above is forwarded to the following for information and necessary action please. o
1. The Administrator, HSVP, Gurugram.
2. The Superintending Engineer, HSVP, Circle-1I, Gurugram w.r.t. his office E-mail dated 29.05.2024 at 6:01 PM.

Page20of2

Exeéq) ¢ Engineer,
HSVP, Division No, VI,

Gurugra n@_

Dated 5§ 66/2@‘7%1

Execiyt
HSVP,
Gurugram

1

Engineer,
ivi??ilon No. VI,

12
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Annexure R-2

HARYANA URBAN DEVELOPMENT AUTHORITY
DETAIL NOTICE INVITING E-TENDERS
SINGLE PERCENTAGE /ITEM RATE ONLINE TENDER

On behalf of Haryana Urban Development Authority Online E-Tenders on  the website:
hups://etenders.bry nie.in are hereby re-invited from the cligible contractors/firms enlisted in appropriate
class/category on the approved list of HUDA, PWD B&R, PHED, MES, CPWD & other Govt. Department and

undertaking of cential & State Govt. for the works as mentioned below:-

Job No.

Name of Work

Approximate
value of

works (Rs.)

Bid
Daoc.
Fec

EMD (Rs.)

Tender to
be opened
on

Time
limit lor
completio
n of wok

107 ol

Re-invited:-

184.90 Lacs

3000/-

369800/-

19.12.2013

6 Months

Construction of Internal roads in
various Pockets in Scc-50, Gurgaon.
“Earth  work in  embankment,
preparation of Sub Grade, Providing
) & fixing GSB, WMM, Prime Coat &
25mm thick Premix Carpet with Seal
Coat ype ‘B> ON 10m & 12 m
WIDE Roads & 50mm thick BM,
20mm thick MSSon IS M & IS M
¢ wide roads and all other works

o contingent thereto™, (Including three
years nte, defect liability period free
of cost) ’

2013

Eligibility Criteria:-

> Only those agencies will be eligible to participate with e-tendering who have satisfactory completed
at least one work of similar nature of work not less than 60% of estimated value of DNIT or two
works of 33% cach of DNIT value (during last five years (updated 10% per annum
compoundable). .

2. Kev Dates:

" ISr.No.  [Description Start Date and Time  {Expiry Date and Time
Publication of Tender 05.12.2013 05.12.2013
b 9:00 AM 5:00PM
s eon mp 1220 15.12,2013
3. Dowrtoud Teader Document & Online Bid Submission 8606 )\Mn 5:00 PM
o 7 L 16.12,2013 16.12.2013
3. \"“f“ ) submission of EMD and tender document 9:00 AM] 5:00 A
4 Coeniva D 19.12.2013 19.12.2013
T L 9:00 AM 5:00 PM
3 Bid docunanis can be downloaded online from the portal hups:/etenders hry.nicin by the Agencies/

Contractor L&C (Socities) registered on the Portal. The bids to be submitted online are required to be
digitally signed, the bidders are therefore advised to obtain Digital Signature at the carliest For further

details, tern s and conditions please visit the website piips:/Zetenders hry. nic.in.
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The details of the Bid Document Cost / EMD are required to be uploaded at the time of Online
Submission. the Tidders are therefure required to keep the scanncd coples of prequalilication and other
documents of the above mentioned documents ready,

“The tender shall be submitted on ine by the tenderer In the following tliree separite covers online:-
. Fec: : Scanned copy of Bid Document Cost/ EMD.

b, Prequal ZTechnical: The cover shall contaln scanned copies of the prequalilication
documents, technleal paramcter / technical bid,

€, Financial ‘This cover contains cantract schedule of rates (BHOQ) 10 be submitted
online by the bidder,

Note 1;  Muanuual Submission of Documents - Ouline Bidders will also requived to physieally
submit the Bid Document cost / EMD nnd other docament related to prequalification,
fechnfenl parumeter / Technient bid efe,

Above envelopes (as opplicable) shall be keptin a bigger outer envelopes, which shall be sealed
and submitied in the office of the Executive Englneer, IHUDA, Divislon No. VI, Gurgaon.

The above said Enmest Money for the work in shape of Demand Dralts { Depusit at call
duly pledged in favaur of Exccutive Eugineer, HUDA, Divislon VI, Gurgaon payable at
any Scheduled Bank at Gurgaon must necompany cach tender,

Note2: The Exceutive Engineer oy the right to verlfy the suthenticntion 06 the documenis
subyuitted by the bidder online ug well us physically,

Nute 3:- The price blds ave fo be submifted mnodatory unline,

Opening of Bhde- In the fitst instance, tlse cover of all the Bidders containing the Bid Document Cust /
EMD shall be opened online as well as physteally, If the Bid Document Cost/ EMD is found proper and
in order then the cover containing prequallfication / Technicnl Bid shall be opened. The Funwclal cover
shall be opened only of those tenderers who meet the Pre-Qualification / Technical Id criteria as per
these DId docwments. The date of opening of Fhanclal Bid shull be fixed ofler the openlig of
Preyualification / Technical Bld.

The contracuial agencies should submit their tender documents (Online and physleal) — swictly,

Jur case bid is submbtted by u bidder online and technlcal bid, earnest money depusit or other docurients as
yequired as pec the bid documents, are not submitted in physical form then the bid of the bidder would be
rejeeted,

In case, the day of opening of tenders happens to be holiday, the tenders will be opened on the next
working day. The time and place of recelpt of tenders and other conditlons will remali unchanged.

The sogictivs shall produce an ottested cupy of the resolution of the Co-Operative depanient for
submilsston of online bids in the e-tendering system,

“The tender of the bidder who does not satlsfy the qualificatlon criterla In the bld documents are liable (o
be rejected sunmurily withont asslgning any reoson andd o clalm whatsoever on this acconnt will be
considered

I any tenderer, mudifies or withdraws his tender subscquent to submitting it to the Excentive Englieer,
DA, while on one hand he la fable w be blacklisted, on the other hand his earnest money shall be
fin feited without prejudice o otlier fghts and remedies avallable 1o the Executive Bnglueer.

The rates o the contractors shall remali open for a periad of thiree wanibs from the date of upening af'the
price hids sond 1T 0 contractor submils u tender Hmltng the pertud of validity 1 o date earlier, then hie shall
e Hiable to be blacklisted s hls enmest money shill stand Forfelied without prejudice ta otler rights ind
renedies wvatlable 1o the Executbve Englneer,

14
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The contractor whosce tender is accepted will be required to execute a contract deed in the prescribed form
and will be required to fumish $% security for the due fulfilliment of this contract or alternatively at the
discretion of'the Engineer-in-charge it will be deducted from the running payments to be made on account
of work done. (The eamest money will be treated as part of security),

The approval of the acceptance of tender will rest with the CE-I, HUDA, Panchkula who does not bind
himself to accept the lowest tender and reserves to himself the authority to reject any or all of tenders
received without assigning any reason. '

No conditional tender should be given. A conditional tender is liable to be rejected out rightly at the
discretion ol the accepting authority. In the alternative the accepting authority may treat the conditions as
null and void and make a counter offer to the tenderer to do the work at the premium or rebaie/rates
quoted by him without conditions. If the tenderer refuses to accept the said counter offer 1o do the work at
the premium or rebate/rates quoted by him without the condition within one week of the counter offer
having been made by the accepting authority, his carnest money shall stand forfeited and the tenderer
shall have no claim to the same whatsoever.

The successtul tenderer shall have 1o sign an affidavit to the effect that he has no relation or connection
with firm/contractor blacklisted by HUDA/Haryana Govt./Govt. of India, from time 10 time as per the
form of affidavit attached with these bid documents.

The carnest money deposited for the tender will not be returned 1o the contractor's/firm’s il the
acceptance of tender or three months, whichever is carlier.

Sales / works Tax, Income Tax, Labour cess or any other tax will be deducted from the bills of contractar
as per the instructions of the Govt.

FOR AND ON BEHALF OF
HARYANA URBAN DEVELOPMENT AUTHORITY

e e
(Hari Dutt Sharmn)
Executive Engineer,

HUDA, Divislon No. VI,
Gurguon,

E-Maili« xenbpen@email com

Omcc:~0124~230.‘,{}};},1 -~

EndstNo. [§§ 7 e - fo Dated 06|y |-

A copy of e above §s forwarded to the following for information an publicity:-

The Chief Adminisuater, HUDA, Panchkala.

The Cluef Engineer, HUDA, Panchhula

The Administretor, HUDA Gurgeon and Sr. Accounts Ofiicer HUDA, Gurpaon,

All the Sugerintending Engineer, HUDA, All Circles, Haryana, '

‘The Exccutive Engineer, HUDA, Al Divisions Haryana State.

6. The S U E HUDA Sub Division No. |, X1 & XViil, Gurgaon.

The S.OHD M Deputy Supdt. o’o HUDA Division No. Vi, Gurgaon,

All the contracionyfimysociety enlisted with HUDA,

9. Noticr Board Case Sl/HUDA web site waew buda ficin

10. The Munager L & C Coop Suciety Gurgson. N\

. _,_W’A“”W:‘:"'w =
(Hari Dutt Shiurma)
Executive Engincer,
HUDA, Diviston No. Vi,
Gurgaon, 3, .

5 A
E-Mathe ventwsny ginail ¢ Gin
Office:-0124.2 338013

AN s Sl 1D e

e
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Annexure R-3

882

7 OFFICE OF THF EX’E\WW_.

Tao

EER HUDA DIVN. NO. VI GURGAON.

M/s Jain Construction Co.,,
# 254, Urban Estate-1],

Hisar.
Memo No? Dated
Sub: Construction of Internal roads in varjous Pockets in Sec-50, Gurgaon. “Earth work in

embankment, preparation of Sub Grade, Providing & fixing GSB, WMM, Prime Coat &
25mm thick Premix Carpet with Seal Coat type ‘B’ ON 10 m & 12 m WIDE Roads & 50mm
thick BM, 20mm thick MSS on 15 M & 18 M wide .roads and all other works contingent
thereto”. (Including three years mtc. defact liability period free of cost).

A/c Rs. 184.90 Lacs.

Ref: Your E-tender Price bid dated 19.12.2013

~ Under the authority of Haryana Urban Development Authority of your lowest E-tender dated
15.12.2013 issued from the Chief Engineer-I, HUDA, Panchkula letter No. CE/E.E(W)/Supdi.(EVI1957 dated
10.02.2014 and conveyed vide Superintending Engineer, HUDA Circle No. II Gurgaon endorsement No.
2555-56 dated 17.02.2014 for the above noted work which interalia contains the following rates, terms and

=
E conditions is hereby conveyed :-

% Rates: @ 11.00% below the ceiling rates (Rs. Eleven Point Zero Zero Percent below the C.R.) as
- 37/ per approved DNIT.

Conditions: As per approved DNIT.

Time limit: 06 (Six) Months to be reckoned w.e.f. 25.02.2014.

With the issue of this acceptance letter, your contract stands concluded. You are requested to
the contract agreement on any working day immediately. Please note that no payment will be made to
ill the agreement is signed. You are also requested to contact the Sub Divisional Engineer, HUDA, Sub
.sion Ne. I, Gurgaon for taking the nishan and start the work immediately,

)

Executive Engineer,
HUDA, Division No. VI,
Gurgaon.

Endst. No. Dated
A copy of the above is forwarded to the following for information & necessary action please:-

I. The Chief Engineer, HUDA, C-3, Scc-6, Panchkula w.r.t. his office letter No.
CE/E (W )Supdt.(15)/1957 dated 10.02.2014.

2. The Administrator, HUDA, Gurgaon. ) :
3. The Superintending Engineer, HUDA, Circle No. 11, Gurgaon w.r.t. his office Endst. No. 2553-36 dr.

17.02.2014,
4. The Executive Lugineer, HUDA, Vigilance, Panchkula. \
Executive Engineer,
HLUDA, Division No. VI,

r Gurgaon.
PLRV ST DUt PIE ST I g
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1odvt Ne Dated

A copy of the above is forwarded to the Sub Divisional Engineer, HbDA. Sub Division No. L

(reaon with the following conditions for information and necessary action.

i

19

The expenditure for the due completion of the whole scope of work as covered in the approsed NIT
will restricted to the tune of Rs. 1,64,52,056/- (Rupees One Crore Sixty Four Lacs Fifty Two
Thousand and Fifty Six Only) Including three years mtc/defect liability period free of cost as
calculated on the basis of rates approved as above.

The above approval is subject 1o budget provision and the availability of funds which will be
restricted. More funds required is any demanding in time.

No change of specification will be allowedrto be done on the work by you at your level without the
prior permission of this office in writing.

The detail estimate for the above noted work has not yet been prepared and as such it will be entire
responsibility for the correctness of the rates, terms quantities etc. its admissibility and applicability

and the scope of work efc.
There will be no excess over the provision made in the administratively approved estimate for work

which will be ensured by you.
The instruction issued by C.E, HUDA, (P) letter No. 14901 dt. 06.1 1.2013 conveying approvals to the

DNIT will also apply.

The instruction circulated by CE, HUDA (P) office vide letter No.8181-82 dt. 7.8.95 and No0.9634-35
dt 22.9.95 will be immediate be followed meticulously.

The work will be taken in hand for execution atier administrative/technical clearance connected with
the work from the competent authority.

The Third Party Inspection will be got done from M/s Rites Ltd.as per instructions/guidelines issued
vide CE, HUDA (P) letter No. 15269-312 dt. 19.11.2012 @ 0.5% of cost of work for which separate
agreement will be made by this office with M/s Rites as per instruction already issued.

Executive Engineer,
HUDA, Division No. VI,
Gurgaon

g o 1+ o

A copy of the above is forwarded to the following for information and necessary action.

The Section Officcr, Dy. Supdt, & HDM o/o Executive Engineer, HUDA, Division No. VI, Gurgaon.
Section Officer is requested to ensure that no payment is made to contractor till the agreement is
signed by the undersigned.,

\/' Contract Agreement. mé—w
Ex ¢Engineer,

HUDA, Divp.No.VI
Gurgaon. 2’7[‘*/'

17
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Annexure R-4 18

884

giRarm et e yiftreszor

OFFICE OF THE EXECUTIVE ENGINEER
HSVP DIVISION NO. VI, GURUGRAM
M Block, South City-I, Near Plot No. M-217,
Sector-41, Gurugram.

xenhsvpbggm@gmail.com,
T Bl S e L T S

To,

Subject:-

Ref:-

Estate Officer-11
HSVP, Gurugram

Memo No. [7&007 Dated Qé/og/zog_9
OA No. 543 0f 2023 titled as Rohit Thakran Vs State of Haryana & Ors.

Email dated 24.06.2024 received from ADA O/o Estate Officer-II, HSVP,
Gurugram.

This is in reference to your email above, the requisite information is as follows:-

Sr. No.

Desired Information Reply

When was work of metallic road in front of plot No. 54 to 72 | 2014-2015
P, Sector 50,Gurugram was complete in pursuance of tender
dated  19.12.2023which was allotted to M/s Jain
Construction Co., 254,Urban Estates-Il, Hisar.

When was work of lying down was sewerage and storm | 07/2014
water drainagein front of plot No. 54 to 72 P, Sector
50,Gurugram in pursuance of tender dated 13.12.2013 M/s
The New Baliali Co-op L& C Society Ltd.

Similarly when was work of special repairs of roads in front | 03/2023
of plot No. 54 to 72 P, Sector 50,Gurugram was completed in
pursuance of tender dated 7.06.2022 allotted to M/s Ankit
Construction Company.

When was work of shifting of sewerage lines in front of plot | 10/2023
No. 54 to 72 P, Sector 50,Gurugram in pursuance of tender
dated 26.04.2023 which was allotted M/s The New Baliali

Co-op L& C Society Ltd..

This is for your kind information and necessary action please.

@eMﬁw

SVP, Division No. VI,
Gurugram. @)

EndstNo. |20 /v, ]720/2 Dated jg’/oi/zw.(,

A copy of above is forwarded to following for information and furthér necessary action:-

1. Administrator, HSVP, Gurugram.

2. ADA O/o Estate Officer-1I, HSVP Gurugram in reference of§mail dg .06.2024, 3\ ‘!/

ed 2

neer

SVP, Division No. V1,
Gurugram. 92
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Annexure R-5
88505 58245 \/ Co 2NE)
%DA SUB DIVISION NO-I GURGAON

(7105 OF THE SUB DIVISIONAL EJ

{o

The Executive Engineer, .
HUDA, Division No-V1, - /

Gurgaon o ’/]\\V\

Memo No 1 %ey Dated 7.9-1Y

Construction of Internal Roads in various pockets in Sector-50, Gurgaon.

“Earth work in embankment, preparation of Sub Grade, Providing and
fixing GSB, WMM, Prime Coat & 25mm thick Premix Carpet with Seal
Coat type ‘B’ on 10m & 12Mtr wide road and 50mm thick BM, 20mm
thick MSS on 15 Mtr. & 18 Mir. Wide roads and all other work
contingent thereto.” (Including three years mtc. defect liability period of
cost)

Alc Rs. 184.90 Lacs

Subject: -

Please find enclosed herewith the 19 & Running Bill of the work cited in

subject of M/s Jain Construction Co. H. No-254, Urban Estate-II, Hisar with the M.B
No. 5882 for pre-audited and payment to the contractor please

DA/-Bill + M.B. No-5882

Sub Diyisional Engineer,
HUDA, Sub Division No-I,
Gurgaon *~

(& scanned with OKEN Scanner
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work:

FORM DFR - 25

886

PW RUNNING BILL -C

[SEE DFR-2.70]

i : CC 15t & Running Bill
same of  Construction of Internal Roads in various pockets in Sector-50, Gurgaon. “Earth work in

cmbankment, preparation of Sub Grade, Providing and fixing GSB, WMM, Prime Coat & 25mm
thick Premix Carpet with Scal Coat type *B on 10m & 12Mir wide road and S0mm thick BM,
20mm thick MSS on 15 Mir. & 18 Mtr. Wide roads and all other work contingent thereto.”
(Including three years mc, defect liability period of cost)

Alc Rs 184.90 Lacs

Name of Agancy: M/s Jain Construction Ca, H. No-254, Urbsn Estate-1l, Hisar.

Authorlty No.: E.EE.HUDA, Division-VI, Letter No-2494 dated 17.02.2014

Agreement No: - q '),?/
Date of commencement: 25.02.2014

Date of completion: Work in Prog}css

Restd. Amount Rs. 16452056/-

Rate @11% below the C.R.

Time Limlt 6 Month

Extended upto - wceciveesearvees

Vide cevececsennes ceavesesncsaanse

Bill Prepared by: Sh. Baljit Singh, JE. vide MB No. 5882 Page No. | to 12

'Sr. No.

'MHSR Ttem

:. 1/6.2 (b) ;Eanh work in excavation in ordinary soil exclusive

YAppd.
ltem,

AS4CP.

Description {T |
!
i

i
‘of compensation of carth:- {
b) Earth work undressed with combined lead upto 15!
M including breaking of clods.

i
NS
]

‘Add C.P.

"Earthwork in embankment including excavation in;

all kind of soil, carriage including louding and
unloading and layering of carth as Per specificalion;

for, complete afler breaking the clods with cost oft

rolling and watering. The complete rates to be!

quoted by the contractor shall be taken into all

allowance for lzbour and weiness and total lead and|

1ift compensation of earth taken from private land

owner transporiation to the site of work to the entire|
satisfaction of the Engineer-in-charge conforming to;
PWD specification. ;

i
:
|

| 4%

Qty ‘ {Rnu -

g 5
268620 | _sa660 |

Cum | Per 100 Cum |
i

e /

l009,16 . 14965

Cum - PerCum
0%

i

—
144809.25.
(61543931

151026.78
H

0.00

b0
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' 887

/% preyaration of sub grade including trenching rough At
dressing of soil final dressing of the earth to give

{evels and chamber and rolling with road roller and
compacting the bed. _ | 8873, 03/ 92. 45/ 820312

) _ I 1 | r 100 Sqm : A.
AddCP. o el 370%/ i e DO,

SAPI- Providing, Laying, éprcédihg ‘and 'gompacting of

Jtem. GSB by providing close graded material, spreading

(P.R) in uniform layers with motor grader on prepared

surface, mixing by mix in place method with
rotavatorat OMC As per DNIT i 1498.11 1000.00 ; 1498110 Oof

v Cum PerCum o}

AddCH 'W R
siAppd. “Providin WRWépieaﬁfrg qd.co gradr:dbut to i :
ltem. (P.R) stone agktgen wtnnx%e?amﬁd fentionss:
per claute A06,0 MDR includingpre Lo i
material ‘Bag.{ %’{» }g ﬁgmﬁgﬁzwb i AT
catriagch % 35{1 tpper g Sile, laidgin 4 ,...nlsws»;s Bat em\\w
i ﬁ b as'é'éb' ................ | 5
‘on well r comp uig"&'xm ' f ) v
\.ibrator vgl =dmr ensxfyl _ B l :

15 Mrr. 250

(gms/cc NEALE
10 Mrr. %§ roa S Qg:ggﬂﬂck) For e

i Total: Re DWHASES] 191g96 | 115000 | 2199904.00
Chgm | PerCum
R e W’_ﬁ T
Total R}. ExaecutiegEngineer 464784
Less Contractor Rate 11% below the C.R. 11% s1263p
Behier 4136588
Less income fax 2.00% 82732 L~
Less Sale tax {4885t a0} —65463| [ 115%E-
3 [Less Cess 1.00% 113661
| |Total Deduction 28956 ET Y.
Net Payble Rs. 3897020

1) Centified that the work done as per DNIT
2) Nothing is due 10 against to the contractor.

5 Gt

SDC hior Engmccr Sub Bixfsional Engincer,
HUDA Sub Division Na. I,

Gurgum/‘/

Contractor
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ACE OF THE SUB DIVISIONAL ENGINEER, HUDA, 50 DIVN. NO.L GURGAON.

The Exccutive Engincer.
HUDA. Division No. VI,

Gurgaon.
MemoNo. | 2.5 % Dated. »/>~7+2€) Y

Const. of Internal Roads in Various Pockets in Scctor-30,Gurgaon. “Earthwork in
cmbankment. preparation of sub grade, prov. & laying GSB, WMM, Prime Coat &
25 mm thick Premix Carpet with Seal Coat type ‘B’ on 10 M & 12 M wide Roads &
30 mm thick BM, 20 mm thick MSS on 15 M & 18 M wide Roads and all other
works contingent thereto.”* (Including 3 years mte. defect liability period free of

cost.)
" A/c Rs. 184.90 lacs

Please find enclosed herewith C.C. IInd and Running bill duly entered in MB No.

/3882 for the work cited as subject above in favour of M/s Jain Construction Co. for pre-

it. pass and payment please.

\

/~ C.C. llnd and Running Bill.

MB No.641/3882
Sub Di¥isional Engineer,
% HUDA. Sub Div. No. L. »
Gurgaon.
oY
Y
. /l% i S)
v ’ c\c\
L
U
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CORM DR - 28
W, RUSNING BILL - C
DR

(C.0. Ve No,
( Dated.
C.Co T

: and Rnnning Bil
Name ol contractor Ageney t

s s Jain C””‘""Cli:m Co
Chargeable Estimate. .

Name ol work Const, o

lulcm:xl

Ty B Roads in Various Pockets
?(L(mx‘g;mn‘ S

grade. prov. & taying G, WMM, P
Premiy Carpet wigy, SL
Roads & 50 mm thick
M wide Roads
(lnclu(ling

rime Coat &

3 vears
Alc Rs.184.90 Lac

work order No. dated:

Agreenent No,

: Excc\cu!ivc Engineer, HUDA. Divn. No. VI, Gurgao
No.2\M144 dated \N- 9 a-y
2 25002014

* Work in Progress

Authority

Date of Start

Date of completion

Restricted amount :
il prepared & measurement made on by Sh. B

.
A

R

5 -

ed in MB N

0.631/5

aljeet Singh J.E. & record

o Sector-

Earthwork in embankment, preparation of sub

25

mum thick

al Coat type *B* on 10 M & 12 M wide
BM, 20 mm thick MSS on 13 M & 18
and all other works contingent thereto.™
mte. defect lability period free of cost.)

S

n letter

882 page

S0 ]34,
Nos i Description Amount |
SR item § (in Rs.) i
6.2(b) I Earth work in excavation in ordinary soi. exclusive of compensation of |

{ earth:- :

f b) Earth work undressed with combiried Jead upto 15 M including breaking

jofclods. - Lo sy
Eaciu 25934:95 Cum @Rs.586.60 Per 100 Cum 15215406

g Add 425%C.P— : <646569,00..__|
Appd. i Earthwork in embankment including excavation in all kind of soil, carriage [ =7 2 > 7
m i inc!udipg.! dding and llllloqc}ixxg and layering of earth as Per specification. et

| 7236.95 Cum @ Rs.149.65 Per Cum” 1083009.00 -
24 | Preparation of sub grade including trenching rough dressing of soil final

: dressing of the carth to give levels and chamber and rolling with road roller

,i and compacting the bed. L _ 3

19623.98 Sqn. wRs.92.45 PerSyni: 2 5 v §897.00

___|Add370% Cp. - 3291000

Appd. | Prov. and Taying spreading GSI3, - ) A
m 11656.69 Cum 7@ Rs.1035)- Per Cum - 1698107.00
Appd. 'Prov. and laying WNM. e gome
m : 2103.53 Cum @ Rs.1205/ Per Cum : 2534754.00 -
Appd. | Providing and applying primer coat with bitumen emulsion on prepared
m surface of granular base including clearing of road surfice and spraying

! primer al the rate of 0.60 kg#sqm using mechanical means,

e ™
—

179090.00 ~

| 6835.50 Sqn. @ Rs.26.20 Squm,

'
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peeantie

cranular surlace eleanedswith mechanical broom.
© i R T3S Per 00 Sqm. 7y 54,

ol BN 0 MM Thick -

Per Cuis

!-uumumu\'
IR RI U UL
i & Lnine :
it 72 Cun Ra SN0
applying tack coat with bitamen emulsion using cmnlsion

Cprovidme and ' 5y
Tl 1 the rate of 0.25 kg per sqim on the p(cp.uul

casure divtributer A

/ o A
SRS
7 * 1 L&
et e i
£ AN
i e .r}
: finie ‘m'i apphymg tach coat With hilmmen epmlsion dng mnnlauu;
Pren sl A . . . 3 - ¢ BFCpRIe i .
: Jistpshutor at the wate of 025 kg per sqm on the. prej . =

i i
4261 )

L ya5202.00.

'
i

ijl aminous” granular surface cleaned with mechanical broons. P
Fizig 50 Squet Re 3.0 Uer W00 Sqm, FOT 791 0 i JOASEO0
B -»«.;- F::S'{”i.(;iﬁ;: }{ﬁd'rn}ing of 20mm thick Mix Seal Surface A type with bitumen
[ a0k ,,c;m sqm. and Tne ageregate duly mixed and heated with hot mix //' Gt
! plant and laying at site of work/ calls
1214.50 Squ. @ Rs. 1507 PEr Sqm. 3 182175.00
“Troviding and laying ol 25mm lhfck premix carpet with bitumen and fine
~asgregates mixed and heated with mechanical paver laying at site of i
" works: - T ' o
© 3621 Sqin. 4 Rs.130/- Per Sqm. 1 730730.00
" Providing and laying of seal coat type-B with approved quality of bitumen
1804100 @ 0.68 Kg Per Sqm and fine aggregales 2.36mm to 180 micron
! _mixed and heated with_road roller with mechanical paver as Per
! specification” -~ | ok
.;‘(uEI\Sqm. @Rs.43/- Per Sqm. 252945.00
otal <7 = | 7963609:00
X o - 0,
. Less Below 11% A 876217.00
T ed “711i2 193 N |7089392.00~
Less already paid MB No. 5 Erp YC
| P o, 5882 pageno, 12 HZ245370 = [4647843.00
: : 29 TELEMS — | 244154900
] i Less S, Tax 5.25%
: : |58 2T78 128181.00
Less L Tax @ 2% SR
: T 59538 ~ 48831.00
3 -3 v Cess
i —— DTE — 24315.00
i Less 5%, Security A
o STy IR0 X2} en 29
- arx’ G ) ) 12207 5
] NebEppabloe by me Ps.idam i = =55 . S o
e i L1537 et 3 e ST o
LERTIFICA T e wertorntldl R | 211804500
3 T'2 =work has N !
% wilr nas b'-(«n AT e e N
(. ThstRecaser, 'iZ:'vv:‘b dong as per PR EREC eation

g i cen 5 ,,
3 /’/__, en done, Z/,,,...«/E,E. \
3RLC S T _

Passel ferRs. /1 /% )9 5

v sl bl to

ol Contrergrs Agcné

[ e YE Paid Rod
a‘ajp{,ﬂ%vy;ﬁ [‘:I :-3.....4. : s n
{ | Ey Cx-- P8, 82320

\ 1Hae,
¢ »

EREIRNEE

bigye, .

9 :7 sCC..r,_i

\

.

Sign of 1.1 '
¢ . Sub l)ﬁ?p‘fsnal Engineer,
I‘lUl)i\, Sub Divn, No, |

24
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f oz

e

vDated.

s A A S

- ‘Record
- E)‘c‘ecu‘ﬁve Engineer
s #Division™ -

M _4,3" Re jister
S L7 end ssusd 8
T in femre(ing

= Bvisian .eum%ﬂ‘ e

’
W3
=
Gan
AT
et
&Y

kis executed:-
Numberand date of agreement or work order:-
Date of writtén order to commence work:-’
Dateof actya| completion of work:-

Date of Measurement;-
(The above lines -$hoqld b

e repeated at the commen-
cementofthe measuremen

trelatingto each work) .

Details of actya
Measuremant

Particulars .| No. L.[ B.| D

Contefits

b

—— ]
C.E. HuDA (P} (Commgncemem)

" 5882

Accountant

Stenseag, hesesiaay

e e

]

25
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903 . Annexure R-7

TENDER NOTICE
HARYANA SHEHRI VIKAS PRADHIKARAN .

DETAIL NOTICE INVITING E-TENDERS i

SINGLE PERCENTAGE / ITEM RATE ONLINE TENDER [

On behalf of HARYANA SHEHRI VIKAS PRADHIKRAN Online E-Tenders on the websi; ‘e
bhttps:/ietenders.hry.nic.in are hereby invited from the eligible contractors/firms enlisted in appropriate class/category on the
approved list of HSVP, PWD B&R, PHED, MES, CPWD & other Govt. Department and undertaking of central & State

Govt. for the works as mentioned below:-
Sr Name of Work : Approxima | Bid EMD (Rs.) | Download Tender to be | Time limit
No. te value of |Document tender opened on for
warks (Rs.) |Fee + document and completio
Processing online bid : n of work
fee ' submission '
i
| Special repair of roads in | Rs.46.75 | Rs. 2000/~ Rs. 93500/- | 07.06.2022 17.06.2022 |3 [jmonths
pocket-A,B & pocket Deer | Lacs + 1 To . g :
Wood Chase in front of Rs. 1180/- 15.06.2022 i
colonizer Plot No.135 & 136 Sl ]
in Nirvana Country, Sector- ; Manu‘al 5 i:
50, Gurugram. Compaction of sibmission on i

TR

carth work & preparation of 16/96.2022 61
sub grade, WBM and Tack 0200EM by
coat, Bituminous Macadam 50 u
to 75 mm thickness,
Providing, laying and rolling
premix surface 20mm thick
type A and all other works
contingent thereto,

i:!
I
|
|
|
I

Full defails all terms & condition including the documents are available on the web site
https://etenders.hry.nic.in besides being available for reference at the office pf the undersigned.

2. The Earnest Money and fees will be submitted online on the portal. ;
3. The contractor/firm should fulfill the technical & financial eligibiljty criterik as per document uploadeqpn

portal. 4

i

Trgineer ’

{H_SVP Divi{sion No. VI :

Gurugram ,

Endst No. Dated ‘f

2 : . i
A copy of above is forwarded to the following for information and further necesis,ary
action please:- . .

. i
The Chief Engineer, HSVP, Panchkula. ‘
The Administrator, HSVP, Gurugram. i
All the Superintending Engineers of HSVP, |
All the Executive Engineers, of HSVP. l
All the Sub Divisional Engineer of this Division. I
All head of branch/record keeper /Notice board. |
The Manager, the Gurugram Distt. Co. Op. L/C Fed. Ltd, 209/3, Gopal Nagar, Gurugram. ‘
All the Contractor/Firms/Co. Op. L/C Societies. !

CO RO ISPy e D e

Executive Engineer
HSVP Divisie@n No. VI
Gurugram
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N Trtey cuns oy Adng
1 s

/ M/s Ankit Constr '

uction Company
(Prop. Ankit Aggarw'_al)
Office-222, pnd Floor, Vipul Trape Center
* Sector 48, Sohna Road,

i

|

i

I

|

|

Gurugram i

MemoNe. 1, /50 | Dated: 5/9‘/0?00%2}‘

Mk~ .

Sub: Special repair of roads iy pocket-A,B & Pocket Deer Wood Chage in front of icolonizey
Plot No.135 & 136 in Nirvang Country, Sector—SO, Gurugram. Compaction!:of earth
work & Préparation of sy, grade, WBM ang Tack itumj

coat, Bitumingyg Macadam i50 to 75
- Imm thickness, Providing, laying anq rolling angd all'vther works contingent thereto,
o

¥ , @, e Ale Rs. 46.75 Lacs '
AReference; Your tendey dated 17.06.2022 & 2. !

The expenditure for the due completion of the whole Scope of work wi(] be restricteqd {to the
fune of Rg, 43,99,489 (Rupees Fourty three Lakh Ninty Nine Thousand Four Hulidreq
Eighty Nine Only) a5 calculated on the basis ofithe rates approved ag above

3. No excess liab; lities wil] pe allowed to pe incurred on. the above-work without prior approyal of
this office in writing, -~ |

4,

communication. Please note that no Payment wil] be made to you til

is signed by you. You are further requesteq to contact the Syp Divisi
Gurugram for starting the work immed iately,

Execufive ineer,
* HSVP, Division No. vi,

Guru_gramg(

38
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L.

12,

905

A copy of the above is forwarded to the following for information please.

¢ The Administrator, HSVP, Gurugram, I
The Superimending Engineer, HSyp Circle No. Il, Gurugram w.r.to his office letter I}‘.:o. 2266 dt.
: r

04.07.2022. ) .
The Executive Engineer, HSVP, Vigilance, Panthkula, : ,

Executivé Ity gineer,
HSVP, Division No. vy, |
. 4 : Gurugram :

Dated

A copy of the aBove is forwarded to the Sub Divig@gﬂgl Enginger, HSVP, Sub Djy sion No. I,

" The expenditure for the due completion of the whole scope of work as covered jn the approved NIT will
43,99

restricted to the tune of Rs. 43, ,489 (Rupees Fourty three Lakh,Ninty Nine Thous and Fouy
Hundred Eighty Nine Only) as calculated on the basis of rates approved as above, :
No change of specification wil] be allowed to be done on the work by you at your level without the
prior-permission of this office in writing, :

There will be no excess over the provision made in the rough cost estimate for work whiiqh will be .

ensured by you, : ; ’
The above approval is subject to budget Provisiort'and the availability of funds ‘which will be zrestricte.d.

No change of Specification wil] be allowed to be done on the work by You, at his own level, Without the

responsibility of the Engineer—ln-Charge of the work for the correctness: of rates,- items, qualg'ljtities ete. .
its admissibility and applicability and the Scope of work etc, : |

There will be no excess over the provision made in the administratively approved estimate ofjithe work
which will be ensured by you. |

The instruction circulated by C.E. office vide letter No. 8181-82 dt. 07.08.1995 and No, 9634-35 dt.
22.09.1995 will be immediate be followed meticulously. f '
The instruction issueqd by Chief Engineer, HSVP, Panchkula letter No. .12099 dated 19.04.2013
conveying-approvals to the DNIT will also apply. ,!

The 'work wil] be taken up in hand for ‘execution after getting technical clearance connected| with the
Wwork from the competent authority, 2 5 |

The mdintenance estimate covering the scope of work covered in this tender and mtc, scope be?prepared g
and got technically sanctioned timely. : '
Further, the instructions issued by the Chief Enginger, HSVP, Panchkula vide memo No, 26]]3 dated

. 05.03.2015 conveyed to this office vide SE-II, HSVP, Gurugram memo No, 3485-89 dt; 17:03.2015

13.

14.
15;

16.

itation of directions given / passed by National Green Tribunal dated 26.11.2014,
04.12.2014 & 19.01.2015 in original application No. 21 0f 2014 in the matter of contractual vork and -

DNIT will also apply. ‘ !
Affidavit be got filled up properly from the Jowest contractor., 3
A & C slip duly corrected as per approved NIT Was not sent to this office for record nor cutting and

b= %

The instruction regarding quality contro] ‘assurance already circulated by the CA, HSVP, PJ;(L vide

letter no. 14194-200 dated 19.11.2009 wil| be implemented without any violation, |
: i I
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during execution of work under safe custody-of the JE. Op completion of work site order book shall be

preserved for a period of 5 years or upto the time alj disputes / arbitration cases of the work:are finally
settled whichever is later, :

The following documents shall be maintained for site records:-
a) Day work d iary -
b) Site order book
c) Stage passing register -
d) Visual materia] inspection register
e) Register for record tests carried out during execution
N Variation order register : |
8) Records concrete mix design !
h) Defects/ non-comformance reports I
i) Records of inspection and field investigation etc
J) Hindrance register Y - 3
The important of above records such as- Site order book, visual material inspection register and

A i T

s
bt

RS

T

= “es:‘

I
~

RN e e

19. The instructions issued while conveying approval to term of reference will also apply. - |

20. Completion plan of work showing the details of executed work will be sent to this office for regord.
21. The quantities will be personally ensured by concerned SDE before payment, '
22, The acceptance [etter may be issued and delivered before expiry of validity of tender,

Executive Engineer,
it HSVP, Division No. VI,
- Gurugram

Dated I

irugram, -
5 signed

Section Officer is requested to ensure that no payment is made to contractor ij] the agreement .
by the contractor as wel] as the undersigned, i

2. Contract Agreement, : /
‘ Executivé Engineer,

HSVP, Division No. Vi,
Gurugram i
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o HARYANA URBAN DEVELOPMENT AUTHORITY

f
DETAIL NOTICE INVITING E-TENDERS
SINGLE PERCENTAGE / ITEM RATE ONLINE TENDER
On behalf of Haryana Urban Development  Authority Online  -Tenders on the \wbs'm'-
h—‘% are hereby invited from the cligible contractors/firms enlisted in uwppropriate
class/category on the approved list of HUDA, PWD B&R, PHED, MES, CPWD & other Govt. Department and
undertaking of central & State Gowt, for the works ns mentioned below:-
— il i ] [ er
| JobNo. [ Name of Work Approxinate | Bid EMD(Rs) [Tenderto | Time
value of Doc. be opened | limit for
works (Rs.) | Fee on completio | 1
i nofwok ’}f
i}? 108 of Providing W/S, Sewerage, SWD in | 113.50 Lacs | 3000/~ | 227000/~ 07.01.2014 | 4 Months ! ;
; 2013 various Pocket in Sec-50, Gurgaon. ; i
“Providing, Stringing of D.I. Pipe ! !
line for Water Supply, Prov. & 7
lowering SW pipe for Sewerage, i A
RCC Pipe NP2 for Storm Water ; ’
Drainage, Providing & fixing sluice i ‘
; valve, const. of sluice valve haudies,
manhole ete. and all other works 2
contingent  thereto™.  (Including ‘
three year mtc. defect liability |- ;
§ petiod free of cost) e
Eligibility Criteriu:- e
8- 2 » Only those agencies will be eligible to participate with e-tendering who have satisfuctory completed

at least one work of similar nature of work not less than 60% of estimated value of DNIT (during
last five years (updated 10% per annum compoundable),

2. Kev Dutes:

Start Date uml“'l‘ime Expiry ‘)u:;\-' ?imr: }
R AR Y, FRPR I ACICRS, R L NSy |3 S AT |
; | Publization of Tender 14.12.2013 16122003 {
A . D:00 AM 5:00PMI ‘.
2. ibownload Tender Document & Online Bid Submission 17.12.2013 02.01.201 4 :
: AT A aFCig 7100 AM 5:00 PM |
PR L B T T
3. AManeal submnssion of EMD and tender docunent 13.01.2014 N300
e &) TRAR N S 200 AM 00 |
ST {I'.id Cipening Date 17012014 iU7.0|..t-l §
¢ ! 00 AN 5:00 PAy

3. Bid documents can be downloaded online Trom the portal l‘;m{;g;_/;/ﬁ;n'k.é”?‘,“{ﬂﬁ“m By T Agencie:
L (S aeilies) Tewislere 0 ; | . g " b mamece L TSN INTCN

Contractor/ | &C (Socilies) registered v the Portal Ihe bids 10 be submitted online w2 ey ured 1o be
digitally sigaed, the bidders ure therelore udvised 1o abtuiy Digital Signature at the eorli ‘or furth ;
v 3 I\

details, terms und conditions please visit the website Igtagns iy i An.

4. The details of the Bid Document Cost 7 EMIY 00
Submission, the Bidders are thereloie 1equired to ko
documents of the abuve mentioned documents 1eady

requited W be uploaded ar th

tine of Online
P the seanned copies of pre

quali-ication and other
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10

1L

12

13,

14,

a

e tenige

908

PRI Tk L
5 hpter b tst
e 5 gufiglats 0
*aball be sl W0 e byt berderen b the fallowiing thows esy

. A0
b Neanwd cupy ol 1t Docoment € £ 1341 e o
: uf s s
Prequal “ L uveal Phe caver aball poittain ww;‘ ltv’:l":.'l:l
stovianenia, tebite al parsmetss 7 1oe ik i suintsl
: (MK o b subanitles
Pinaneial Phiin voner suiitalivs conract schedole rf ratez (0

niling Iy the bldde

leatly
peguired fu phiys
Notedi  Manwunl Nubumiraton al Doguments < Online Bidders will wleo req

alifexfion,
: tedd for greeqib

b e I Document eont 7 EMD unid other document rels

techntenl purameter 7 Tochnient bid oie

£ 2 § "é‘ "”.i
» 3, hicti shatl (24 (4
Above oy \'lﬂ| (u npph;»uhl ) Tiadl b ) wu ina Mmpq lnﬂgf;_l:;vlr. l"‘?'“ . “y,‘ k4
l\lNI lll\“lilh‘d ln |hp ﬂ"‘\‘l‘ l\’ "“' ' ‘l'i"l”'u! '.’““‘"““". ’"“’“4 Jivis /4

st af eall
| e rifle < [epronit i
The nbove waid Famest Money for the swork o shupe l)";?(:lllil::::,“l/i el g
duly pledged In lavour uf Paceutive Fogineer, 1HHUDA, l‘;l: " .
any Neheduled Bank ut Gurgaon must necampiny ench tender.

QUITLID
‘ wentlestion ol the dog
0 2 The Bxecutive Euglaeer b the tight 1o verlly the wutl

submitted by the biddor anline us well us physieully,

Note b= The price bids nve t be submitted manduiery onling,

st Cest /
Openlug of Bidz- Tu the At instnee, the cover of ull the Bldders um';_"mlm/g ,l’l;;ll)!lld :l)u(’,lv(l;r;c,(:;w.rt:'tul
b ; e cully. 11 the Bld Document Cost / 1 s fuand p
EMUD shall be opened online as well a physically, : i iy
in order then the cover containlng prequadiieation - Technlen) lllr! shal] i)c'z?[)ctlc'(l, II;‘j i s‘n.;xlu“r ll‘(, ver
shall be opened only of those tenderers who meet le Pre-Qualitication / Technical 1419 criterin as per
Sl 5

these Bid documents, The date of opeting of Vinancisl $id shull be fixed after me apening of
Prequalitication £ Technicul Bid,

The conteactual agencies should submit thelr tender dicuments (Online a1l physical)  sisfe y
In case bid is submitied by « bidder online and tech
required as per the brd docuntents, are not submnsjited
tejected,

citl bid, enrnest moncy depasit or ther de

wuiInenty ay
in physicul form then the bid of the

bddes would be

-
In case, the day of opening of tenders happens 1o Le holiday, the wenders will be opensd o 1he nest
working day. “The time und place of recelpt of tenders ng other conditions will semain unchanged,

The societies shall produve an attested copy of the resolution of the

Co-Operative
subniission of online bids in the e-tendering system,

depaciment for
The tender of the bidder who does noy sutisfy the g

be rejected summarily without ussigning uny reag

uilification eriteriy in the bid docunienty 4z fiable Lo
considered,

i and o ¢aim whalsoever o this ceeonnt wiy be

If any tenderer, modifics or wil!xdrgws his tender sy
HUDA, while on oe hand he s linble 1o be

bsequent 19 submitting it 1 the By Ative
forfeited without prejudice 10 other righty and 1

blacksisted, op (he other hand hig carne
emedics uvailuble 1o ghe

The rates of the contractors shall remaip open fo Bl Ut o
price bids and if a contractor submits a tender limiting thic perioq of validity 10 4 daye c:x;; rllt,;:v“hf .th: ?}
be linble 1o be blacklisted and his earnest money shylj : ithout prejug 'c‘u ¢ .}“.-r'x ;L'-'m
remedies availuble o the Exceutive Engineey, Judice W ather rights ang

Lngineer,
| | stnoney shalf be
Exeeutive Engine, .

The contractor whose tender is vecepled will be requieq 10 execule
and will be required to furnish 5% seeurity for (he

loe 4 contract deed in ), . prescnbed fogy,
lue fulfillen

ol this contract or alte pattvely at (e




16.

1%

18.

19.

909

4 5 : ) coount
discretion of the Enpineer-in-charge it will be deducted from the running payments to be made on 3
of work done. (The camest money will be treated as part of sccurity).

-y it bfﬂd
T}xc approval of the acceptance of tender will rest with the CE-I, HUDA. Panc'hkuf:n “T gﬁ' ;f tenders
himself 10 accept the lowest tender and reserves to himself the authority to reject any o
received without assigning any reason.

No conditional tender should be given. A conditional tender is liable to be rejected l"l}". L‘ﬁfié"ui,‘u as
discretion of the accepting authority. In the alternative the accepting authorily may trea j;)r rebate/rates
null and void ‘and make a counter offer to the tenderer to do the worl_c at the prcmtum~ 16 l:x. work at
quoted by him without conditions. If the tenderer refuses to accept thg sa‘ld cothr szcrf :;‘ Sunier Giter
the premium or rebate/rates quoted by him without the condition within one weex ;d .d i ol ete
having been made by the accepting authority, his eamest money shall stand forfeited and th

shall have no claim to the same whatsoever.

: i sonnection
The successful tenderer shall have to sign an affidavit to the effect that }1e has no rc:a:;,o?; :1'; :snpcr o
with firm/contractor blacklisted by HUDA/Haryana Govt/Gowvi. of India, from tim !
form of affidavit attached with these bid documents.

. 23 firm’s till the
The eamest money deposited for the tender will not be returned 1o the contractor's firn
acceptance of tender or three months, whichever is earlier.

Sales / works Tax, Income Tax, Labour cess or any other tax will be deducted from the bills of contractor
as per the instructions of the Gowt,

FOR AND ON BEHALF OF :
HARYANA URBAN DEVELOPMENT AUTHORITY

D)——‘—-‘V“
(Hari Dutt Sharma)

Executive Engineer,
HUDA, Division No. V1,
Gurgaon.

E-Mail:- xenbggn@griil.com

A copy of the above is forwarded to the following fo- info,

Endstne. (ol 3 (€111 i f;l], %?mce:.ox%igsoml
1

4 d publicity:-
The Chief Administrator, HUDA, Panchkula,

The Chief Engineer, HUDA, Panchkula

The Administrator, HUDA Gurgaon and Sr, Accoun
All the Superintending Engincer, HUDA, All Circles, Haryana,

The Exccutive Engineer, HUDA, All Divisions iluryana State,

The S.D.L 1D A Sub Division No, [, X1 & X\ iy, Gurgaon,

The S.0H D M Deputy Supdt. /o HUDA Division No. VI, Gurgaon
Al the contracternsidinn’society enlisted vty {11 DA K 4

Notive Board Cise ik HUDA web sjge wuw his
{Hari l)mrsé::)'/«

: A J5nici
10, The Manayer 1 & C Coop Society Gurgaun Al
Fxecuthve Engincer,

HUDA, Division Ng, A¥ R
Gurgaon,

E-Maili- yenégonw il
omce:»mu-g’susosl D

ts Officer HUDA. Gurgaon.

-l I i




91 0 Annexure R-9

/N NO. Vi GURGAON.

;CUTIVE ENGIN

gpts RUF THE EXI

o Batiali Co-OD L& C Society Ltd-

V
;r{h;lm 445, ypO-Balialis Bhiwani.
pated
Memao No- wproviding Stringing
.o o .
SWD in various Pocket in §ec-50, Gured e, RCC Pipc NP2

ng SW pip
ce valve.
. (Inclu

Lo WIS, Sewerags ;

L of D.I Pipe linc for Watcr Suppl.y,.Prov. & l-owcrlx !
for Storm Water Drainage. Providing & fixing siui

manhole ¢t& and all other works contingent thereto

lisbility period free of cost)

const. of slui
ding three yea

AJc Rs- 113.50 Lacs-

_1ender Price bid dated 08.01.2014.

Your E
f your lowest E-tender dated

Under the authority of Haryana Urban Development Authority ©
a5 01 2014 issued from the Chief Engineer-I, HUDA, Panchkula letle.r No. CE/E.E.(W)/Supdt.c(iE)BOBZ ije:;d
as032014 and canveyed vide Superimcnding Engineer, HUDA Circle No. I Gurga?n endorsemen .
1482.5% dated 04.03.2014 for the above noted work which interalia contains the following rates, terms and
o roved DNIT is hereby conveyed :-

Ref

condions & condition of 2pp

Rates’ @ 11.78% below the ceiling rates (Rs. Eleven Point Seven Eight Percent pelow the C.R.) as
per approved DNIT.

Tme bt 04 (Four) Months to be reckoned w.e.f. 15.03.2014.

With the issue of this acceptance letter, your contract stands concluded. @fou are requested 10
vgn 'r contract agreement on any working day immediately. Pl:ase note that no payment will be made 10
I s the agreement is signed You arc 2lso requested to contaci the Sub Divisional Engineer, HUDA, Sub
.* Thwsion No L Gurgaon for taking the nishan and start the work immediately. :

r
Executive Engineer,

HUDA, Division No. VI,

e Gurgaon,

% i Dated :
opy of the above is forwarded 10 the [t i
the following for informati
‘ rmation & necessan acti

. ssany action please:-

Ite € bucf ia
Agancer 1 HUD . ]
(] i A, O3, Seet EHEHIIT 5
T FETR' S 5 Sde‘ ”.’;J‘n: dsﬂ(’d U4 “3 ‘7‘” CC-L, I seaisiraglil Wt hi 3
; I;i'- Adugrustrstor, HUDA ‘mu‘mm
w Sawenntenditip > : T N
ol :};,N g LHLH):“(’L HUDA., Cucle No. 41, G sao l 4‘4 S
L § s w it \i'i 0(“&'(' l
.'.n\lﬁt. N\\ 3 S
e FA. S I dl.

wl Meulive bsgysnee 4y ] ut /IC ta
1t coulive | 0 ] Vi « § hk l
¥ 1.1 ’}x, &Jl Hy ’
.

office  letter  No

%

|
Exveutive Enpi
Shgiteer,
!!UDA. Division No. \]
Gurgnon, T

—




Annexure R-10

Moo Nos~ FF4S]
TENDER NOTICE St >~ ;J{/cl/zozB

HAR A SHEHRI VIKAS PRADIHKARAN
On behalf of HARYANA SHEHRI VIKAS PRADHIKRAN Online E-Tenders on the websife:
hitps:/etenders hrv.nic.in are hereby re-invited from the eligible contractors/firms enlisted in appropriate
class/category on the approved list of HSVP, PWD B&R, PHED, MES, CPWD & other Govt. Department and
undertaking of central & State Govt. For the works as mentioned below:-

Sr | Name of Work Approx. Bid EMD Download | Tender to be | Time limit
No./ value of |Document| (Rs.) - | tender opened on for
Job works (Rs.) |Fee+ document completion
No. Processin% and online of work
Fees bid
submission
146 | Providing Water Supply, | Afc Rs. 4.20] Rs.250/- | Rs. 27.04.2023 | 05.05.2023 [2 (Two)
Sc\\;‘cmgac&&c 'S\\S/D J)n Lacs [:3 8400/- to (11:00 AM) | Months.
ocket : C in Sec-5Q, A
f}umgram. “Shifting of : 1180/- 0:5'?0'2::13)
Sewerage line, Storm 3
Water Drainage  with 3
connection and all other
works ~ contingent
thereto.™ (Re-Invite)

I Full details all terms & condition including the fender documents arc avajlable on the web site
https://etenders.hry.nic.in besides being available for reference at the office of the undersigned.
The Eamest Money and tender fees & Processing Fees will be submitted online.

N

On and behalf of HSVP

Exe 'peEnglnecr
" HSVHDivision No-VI

2 ‘ Gurugiam
Eundst No. 89 q’ﬁ Dated _’)_fiﬂ[ﬁ‘alj
ton and’ further necessary

A copy of above is forwarded to the following for inform

action please,

1. - The Chief Administrator, HSVP, Panchkula
2 The Chief Engineer, HSVP, Panchkula =
3. The Additional Chief Engincer, HSVP GURUGRAM
4. The Administrator, HSVP GURUGRAM and Sr. Accounts Officer HSVP GURUGRAM
5 All the Superintending Engineer, HSVP, All Circles, Haryana
6. The Executive Engineer, HSVP, All Divisions Haryana State
7. The S.D.E HSVP Sub Division No. I, XI & XVIIl, GURUGRAM,
8. The S.0/H.D.M/Deputy Supdt. O/o HSVP Division No-VI GURUGRAM
9. Allthe contractors/fimv/socicty enlisted with HSVP 3
10.  Notice Board/Case file/HSVP web site www.HSVP,nic.In i
11.  The Manager L & C Coop Sucicty GURUGRAM. ’
! 4
. Execuilfye Engincer
: 2 HS jvision No-VI
e Gurugtam. @ &
g Signature val

45
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912

S

T e 2 med

S rran; xennsvpsggm@gmail.com

To,
M/s Gulia Industries
{Sh.Sudhanshy S/0 Sh. Kanwar Rohit)
R/0 House No, 01 Bp, Sector-30, Gurugram
Memo No. )3\{865”’ _ Dated: /6/{/23
Sub: ' Providing Water supply, Sewerage & SWD in Pocket B & C jn Sector-50, Gurugram

,“Shifting of Sewerage line, storm Water Drainage with connection and 3| other
works contingent thereto,” .
v . A/cRs. 4,20 Lakh
Reference: vyour E-tender dated 05.05.2023,

Under the authority of Haryana Shehrj Vikas Pradhikaran and acceptance of your

»  lowest E-tender dated 05.05,2023 approvai accorded by Supen'ntendlng Engineer, HSVP, Circle
f No. II, Gurugram vide Memo No. 1752 dated 14._0.6.2023, The above work clited under Subject is
hereby aliotted to you on the following rates, terms and conditions & condition of approved DNIT
is hereby conveyed;- : "
RATES *@ 20.50 % bejow the C.R. (@ Twenty point fifty Percent below the C.R.)
TIME LIMIT :02 (Two) Month to be reckoned w.e.f. issue of allotment Jetter.,
The above approval is subject to stipulation of the following conditions:-, -
1. No change of specification will be allowed to be done on the work by You at your own
. - level without the prior permission/approval of this office in writing.
F 2. The expenditure for the due completion of the whale Scope of the work as conveyed in
the approved NIT will be restricted to the tune;of Rs. 3,32,132/- (Rupees Three
A7 Lakhs Thirty Two Thousand One Hundred Thirty Two Only) for complete job as
= calculated on the basjs of the rates approved as ahbove,

3. Affidavit should be filled up properly, .
4. The approval is further subject to the conditions that. the Payment will be made to you
on the basis of actual work done at site, . .

days from the date of Issue of this communication, Please note that no Payment will be made to’
you till such time the documents mentloned above |s signed by you, You are further requested to
contact the Sub Divisional Engineer, HSVP, Sub Divislon No. I, Guryg

immediately,

. Execyt e Engineer
4" HSVP, ivision No. VI
Gurugram ® '

‘inal

21
be
be
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2. The Superintending Engineer, HSVP Circle No. 1L, GQurugram w.rio ms OHLe cae .
1752 dt. 14.06.2023.

3. The Executive Engineer, HSVP, Vigilance, Panchkula. ) V
Executj

: Engineer
" ¢le. HSVP, Division No. VI
Gurugram @

Endst No. |3 &) Dated /(4(!3.

A copy of the above is forwarded to the Ivisional Engineer, HSVP, Sub
Division No. I, Gurugram with the following conditions for information and necessary action.

1. The expenditure for the due completion of the whole scope of the work as conveyed in the
approved NIT will be restricted to the tune of Rs. 3,32,132/- (Rupees Three Lakhs
Thirty Two Thousand One Hundred Thirty Two Only) for complete job as calculated
on the basis of the rates approved as above.

2. No excess liabilities/expenditure will be allowed to be incurred on the above work without

- prior approval of this office in writing. Y. :

ﬁ. 3. The above approval is subject to the budget provision and the availability of funds which

will be restricted. More fund required if any, will be demanded in time.

4. No change of specification will be allowed to be done on the work by you at your level
without the prior permission of this office in writing.

5. Detailed estimate for the above noted work has not yet been prepared and as such it will
be the entire responsibility of Engineer-in-charge of work for the correctness of the rates,
terms, quantities etc. its admissibility and applicability and the scope of work etc.

6. There will be no excess over the provision madé’in the rough cost estimate for work which
will be ensured by you. ' : '

7. The instruction circulated by C.E. office vide letter No. §181-82 dt. 07.08.1995 and No.
9634-35 dt. 22.09.1995 will be immediate be followed meticulously.

8. The work will be taken up in hand for execution after getting technical clearance
connected with the work from the competent authority.

9. A & C slip duly corrected as per approved NIT was not sent to this office for record nor

\ - cutting and correction done in DNIT have been attested by you. As such, you are hereby
5F1 directed to comply with the instructions. -

é/ 10.The instruction regarding quality control assurance already circulated by the CA, HSVP,

L PKL vide letter no. 14194-200 dated 19.11.2009 will be implemented. without any

VA violation.

11. For proper maintaining of work and quality controlling assurances. Site Order Book like
measurement book shall be printed pages, machine numbered, with a fly leaf showing
instructions on its maintenance and issued by the Engineer-In-Charge. Site order book
shall be maintained properly and kept at site during execution of work under safe custody
of the JE. On completion of wark site order book shall be preserved for a period of 5 years
or upto the time all disputes / arbitration cases of the work are finally settled whicheaver is

: later. v
The following documents shall be maintained for site records:-
a) Day work diary
b) Site order book
c) Stage passing register
d) Visual material inspection register \ :
Register for record tests carried out during execution

f) Variation order register

g) Records concrete mix design

Defects/ non-comformance reports o

i) Records of inspection and field investigation etc

j) Hindrance register
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) 3 [y T e GILET TN eXecution of the projact.
= u“t u.é.; ?} 11l De hinalizag Without M2intaining records as mentioned above divisional
st;cizc(:)tf n ?;Zf \inl be fy!ly,responsable to ensure that the above instructions are implemented
- -V before making Peyments to the Contractor failing which strict action shall pe

12, Completion plan of work showing tha details of Executed work will ba sent to this office for

13.The approval in subject to the Condition that this Work does not include in 2ny previous
agreement covering the mtc of this work ag defect liability periog / comprehensive
mtc. which will be €nsured by you.
. 14.The Quantities will ba personally ensured by concerned SDE before payment,
15.The instructions issued while conveying approval to term of reference will also apply.
16.The approval in subject to tha conditions that the work shall be taken in hand only after
. technical sanction of detailed estimate of this work.
17.Further, the instructions issued by the Chief Engineer, HSVP, Panchkula vide memo No.
2613 dated 05.03.2015 conveyed to this ‘office vide SE-II, HSVP, Gurugram memo No.
4567-76 dt, 16.03.2015 regarding implementation of directions given / passed by Naticnal
Green Tribunal dated 26.11.2014, 04.12.2014 & 15.01.2015 in original application No. 21
of 2014 in the matter of Vardhman Kaushik Vs Union of India and Ors. May be
M implemented strictly in the agreement of contractual work and no ground water shall ba
e T used in construction work in term of orders of Hon'bla High Court dated 18.07.2012 cwp
No. 20032 of 2008, 13594 of 2009 and 807 of 2012,
18.The acceptance letter may be issued and delivered before expiry of validity of tender.
18.The approval is further subject to the conditions that the payment will bs made to the

20. Work should be carried out and inspected strictly as per Haryana, PWD Code 2009, spe
will also exercise check Mmeasurement as per PWD code in addition to cent - percent check - §
measurement by concerned SDE/JE for Proper accountability of work done at site bafore
release of payment of running/final payment,

21.The instruction issued by Superintending Engineer, HSVP, Circle No. II, Gurugram vida

supply, sewerage & SWD in Pocket B & C in Sector-50, Gurugram” which stands
administratively approved vide Administrato‘r, HSVP, Gurugram letter No. 8062 dated
13.07.2021 for amounting to Rs. 27.45 Lakh and the budget provision of Rs. 20.00 Lakh
exists in the budget for the current financial year 2023-2024. ¢

X

Executj Engineer
. e HSVP, Division No. vI
" Gurugram @
Endst No. 13872 -7 Dated / (/5 20

A copy of the above is forwarded to the followin for information and necessary

action.
1. The Accountant & HDM O/o Executive Engineer, Hsvp, Divislon No. VI, Gurugram,

2. Dy. Supdt. He is Feéquested to keep the allotment letter in contract ag?ment. i

Executijv ngineer
HSVP, DyVision No. vI

de, Gurugram @
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FR
Dy.Supdt./5.0./1 !.D.M./Axfg’_

Uw/ e g

OFFICE OF THE sup DIVIDIONAL ENGINEER HSVp sug DIVISON No. I, GURUGRAM ’

\€ i/’/
/

; e 0 - 1

7 l{ “"f/"/ 7 7

The Executive Engincer / Bar s X {’/ |
HSVP Division No. G, 1‘ \ é}/ /
Guru \ \

gram

f 5 :
| £ \E" o
Memo No /6/ Dated : Ip?/lO)Joa?Z B

Sewerage & SWD in Pocket B&C In Sector-
ater Drainage with connection and all other

e
o

Providing Water Supply,

50, Gurugram. "Shifting of
Sewrage Line, Storm W

works contingent thereto”,

Please find enclose.d herwith the CC 1st & Running Bill Gulia Industries for above cited work for

preaudit and payment please,

Sub Divisional Engineer
HSVP Sub Division No. |, Gurugram

”_DY\/’/;"'
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name of Apengy

e of Work

Ch fstimale
Apprement No,
Authority No.
Date of Starnt
Date of
Lompletion
Zpshicted Amount

Tine Limit Upio

—orms=916
FORM DFR 5

Pw RUNNING BiLL -C
[See D - 2.70 ]
CCist & Running Bill

*Gulia Industries

Providin ' i
‘ “Shmmggo\r/\gggrr -,Sgucpizy. Sgwcrage & SWD in Packel BEC in Sector-50, Gurugeam
e, L mmo;o”h ne. Storm Waler Drainage with connection and all other worss

PR T s g B U . T 305 0 BRSNS
viding Water supply, sewerage & SWD In Pocket B & € In Sector-50, Gurugram. AA tla.

;1437 |
3 X;N piy:f, HS}IP, GG!‘f 13}865 Dated: 16.06.2023
iy S et e e o
: Wok in progress
'/_/ e i st e e 5 e e Wi, i | e
: 332132/ ¥ ) o
Rate @ 20.50 % Below

~ ‘/‘
12 Months w.e.f. 16.06.292}

50

i propared by Sh. Samsher Mahla JE Vide MB Nc‘6547Pz;gwewf§I~;158wT 153 e
.No. {HSR No. ! JDGScrighan |Quantity [Rrate |Amount
3 a,14 1 . _
e Earth work in excavation by mechanical
- means (Hydraulic excavalor) / manual means
in foundation trenches or drains (not
exceeding 1.5 m in width or 10 sqm on plan),
including dressing of sides and ramming of
bottoms, lift up to 1.5 m, including gelting out s |~
the excavated soil and disposal of surplus : \/ v
excavated soil as direcled, within a lead of 50
m. 72.12 93.00 6707.16
U Cum  PerCum /,
2 1.8 28 : o
& it 1:5:10 (1 cement : 5 fine sand : 10 graded T
/ stone cum aggregale 40 mm nominal size) 8.79 2424.00 21306.56
Cum  PerCum
: 7.21.2 o . e ot
- Brick work wath commen burnt clay non- S P Yok
’ modular bricks of class designalion 7.5 in - g / o
o ; i Cement
foundation and phnth in.
monar 1.6 (3 cement: 6 coarse sand) 4.87 3955 19260.85
A e i Cum Per Cum
e 6.1.2 £ ‘p,cy,gmg and laying in position cement
concrete of specified grade excluding the cost - &
» of centenng and shuttering - All work bgiow b \/ e
plnin level and up to Floor IV le&l;‘leZéZ‘ L2
1 - o5 . 2 fa o
coment . 2 coarse sand (zone-lil) ;4 g 3.03 3892.00 11792.76
s1one aggreyate 20 srun nominal sgg{ TR AR /.-t £
stone aggregein e Cum Per Cum
# s = yra over the rate laid dorn in thiz schedule for P
':.;;zq;n! congrete work more fmaking and 1 v
i ;‘:,. purg DENCHIng and comphcated fioer wo"{‘m e v
m 3 :u ips sngipding 1O0NEHON of c?wﬂﬂ!ﬁ'*ﬁ ang v
e ¢ s e surface <
sutipozing B39 srppin fimghing the sutla £ 3 179 954.07
> Wi 40 fEInpinte Rdteom A o - '
R’::‘LUSIML iy LI Sqm Per Sqm /
1% mm cement plaste! finished vath @ ﬂsmmg =% o \/ /
£ “ = B ment
- I).MJ//,/ coat of neas cement pfmix 3 :3(1ce 17.69 137.00 2423.53
e oy gy *
R {ine &an"‘) Sq”] Per Sqlﬂ ..—J
e ——
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I lectlpllon

[Qunntl(y Iﬂam

Il\mmmt ’

e A
Reinforcod eoment concrotn work n heams
su::pomtud floots, nofs having slope Hup m‘
157 landings, balcomneg, shelvas, chajjas
hntels, bands, plain window sills, r.lmmnr.'ns
and spiral stair casns abave plinth lovol up to
floor Tour tove, oxcluding the cost of
centering, shullormg, fimishing and
reinforeement with 1, 1.5.3 {1 cemont : 1.5
coarse sand(zone-11 1} . 3 graded stone

_ Aggregate 20 mm nhominal size).

6.36.1

7

-Steel reinforcement for R.C.C. work ready lo
use “cut and bend" rebars of approved make
from !actory!workshop to conslruction site

< including placing in posiZon and binding all
complete above plinth level. Thermo-
Mechanically Trealed bars of grade Fe-500D

e

P A
e v’
6845.00

158 .
Sqm Per Sgym

AR

186.18 73.00

10415.10

13591.14

e
t
o
o
s
w

~~~~~ s 'A'in standard length of800 mniédchpipe
o marked with IS: 651 and their lowering,
cutling, joinling and testing as described [n
item No. 21.38, 21.39, item 21.40 induding
the cost of jointing materials as well as
carriage, loading, unloading, stacking,
handling, re-handling etc. complete in all
respects to the satisfaction of Engineer-in-
charge. 200mmi/d .

S * Providing salt glazed stone ware pipes grade

Kg Per Kg

- ‘_//"
87+%9  267.00
Nos Each

=

e

23306.43

Providing and fixing SFRC MANHOLE
COVERS AND FRAMES MARKED WITH IS:
12592 including selling the same to correct
lines and levels in 1 :3 cement sand mortar
over manhole including carriage loading
unloading stacking handling re-handling etc.
complete in all respects to the salisfaction to
the Engineer-in-charge.

10 21.53.2
Al /

s T

4  1185.00

Nos. Each

=
-
L4

4730.00

11 21.28

Providing & fixing steel bar embedded plastic
steps of size 263mm x  163mm of orange colour,
cenfirming ta specificalion in pump chambers.
manhgotes etc . having mumimum 3mm thick
polypropylene polymer confirmung 1o 15:10910
encapsulated on 12mm dia nbbed steel bars per
IS 1785 The rate include cost of setling the
same to correct ines and levels duly embedded
in 1.2 4 cement concrele including carnage,
Ipading. uploading stacking. handling, re-
hangling etc., complete in all respect to the
sat:sfacuicn of Engineer-in-charge

" 7
12 334
Each

/ 21.57.1.4  Providing masonry 'b'lf:-gﬂs_io”;ads of sewers of all
g __types with 11.43 cm thick brick wall in cement
= and montar 17 vath 12 mm thick cement
E plaster 1. 6 {as required by the enginecr-in-
cnasge). 200mm

.
"t

8.00 20.00
L

4008.00

Hd

51
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Signature Of Agencv

B dewe LA/, =
/‘ st Tadn
] ]?escrlptlon 918 /:’ ‘mf ”/
. ; T o uantit ate
Sw"’” “l:::::;::‘::nn of & ‘sr\ig!n(g(‘ & ﬂ'um '/-"lln! waﬂm s IAmount
s A 24t 16666 65 sl
- ) =
i ach H
ot | T al"
Less : Contractar Premium 20.50% Delow L"’_“J;,“'T
Gross Amount This Bill : f:-)f; rrf «
g, ' : S v
9% CGST 8432.00 |
9% SGST 8432.00 {
BALANCE AMOUNT FOR TDS 9369237 - |
DS 1% Rs. 527.000"
CGST TDS 1% 53760
e e S b e 537.00 v
“WWF [Cess 1%  Rs. 1165.08) "
Security 5% 5522831 7
Bl Total Deduction] [ 932500l
Rs. 101112.00] .~

Net Payable Amount

CERTIFICATE:
That the work has been done as per PWD Specification.

That nothing is due agamst the Agency.

o=
=

] S:gnature JE

Gurugram

ettt e et 4

gineer
HSVP Sub D:vnsnon No 1,

0557 /=

Passed for RS...ceeee H
but 1o be paid Rs... /.1.0.—5.—5.2..[,,

By RTGS On Dluuveeeusursssssssmsesrsiseees
1 RTGS  Rsue. )0l .U.?.—] -
2.70DS R5... ..‘1;&7’,_
3. CGST TDS Rs.. omrai |

4. SGST TDS Rs...........ﬁ.Sr)) 1

5 IGST TDS
6. WF Cess
7. Secuniy
8. Misc Dep.
9. Cement

Exec\)&z Englnger



Particulars

.| Cantents

L

D alowe

> | 9
D cortifed thel
7]

P M L\

e 1

,}) M) £0-b aA_Lbeen
Ln o A e '
3 Lated W"‘"ﬁ"‘?}
by  bo 2
U N
s A i
NLOaLD y_ Pooniicli 8 [)ﬂf‘—cﬁ'y
Aede Doy
L I Core 5D
Gronhy %f__g_m;)_
Serdons o,
| odhor.

Dred

C.E. HUDA (P)

P poearos

ox  E—
\ ) a;(_%nyg;hm——-
— -
\1'\\‘\ \’ﬁ ed nﬁeﬂ h/a
J— g
) Tt
Deeruooo v\ 2 D)
NiFwan g, ”
S Shiftie ody 2|
Sec S0 4% o4l b Th
C.E. HUDA (P}

A4l




B.|- 0. Contents

l
Ofo*} o 1 I S. 9. i

[]Lx-‘i o»}-?o*to'? g,/)/"“' &
Pocke bt 31: 2
11 xo}TeX0 /3 r)____ f
B-vc;:;,ﬁc,‘::ft 18-‘{41&-,’1‘:%075: /({/L, 7 i
Wl -zjex:-nf?':';, B -

2
122 [0:4 XD KA DT S= 6,1/(*“
| Totpt \‘72fo@;
-‘/6-1'8 A imIC s -
‘S i"‘he l@ﬂho\f

Pabloh ghon,

ah Pav gt

N A4 xia.38 711 m;.o-w:”l-z »
[ ¥ b‘\q"/-’bj‘o‘ﬂb).f‘
Seavevline 8. ')_‘?‘ '51‘{1—-\[}1—({ ,
e R oo

L T Y Aot} -~(‘4°‘ c/b
BRE By 50 30 > Iga e lus
_ upenGeato

@n{& Pey DT /Cw

MH Yy 124 D-Fi s E\JL/]L
pl d Q‘I-ﬁ-\l!z:l-L(?«V(P_‘;‘“\—" 5.3
1

Road Cur 1% ]2 FheltO Ik O ,:__}85:./
. 3 [ *l 'IS}-— 'D‘ B
E]v('"\(tmv‘{' ,)°8l1\}‘/0 1]
Cuntlnua\lonT 4"‘-? ;

C.E. HUDA(P) 4 03 &_




———

Vot Contents
Particulars

o Acima el

s S e = | S5 Sqv

(10718 (’o enit

pr ‘ o
é"hl-n‘; L2 v/ 57

Ria CLey Ao

4 Si'lf; . C2140- ?L)y D-‘?I =/ 7/€j

Todnp 17T Spu |
}}’ ¢4 Lerolls o (Qosiebt q[.u 157

L]

Continuation

e )

C.2.HUDA [p)
(151)
Particutars 7No.l L.”{ B. '-‘o.' T Contente
(‘J‘r\é VL cx(ri-_ i9
o %AA/\JA&A&{
Lrede ot
T {3
b o
5-)}4 }LQ_Iuov'- :‘fnvLO.‘_ll -ub/
Dla Hnlaver
-_l7 T

«}ow fC La)w\l ,._,,' j
e bk Foo Qo Bre. .
p’

{ ‘o ;
A9 % 1190 = |34 v

(A4 B 2ol | 420 4
A SAR =S4
| %] 6% Q8= 4o »

Continuation

C.E.HUDA (P)

(152) Gd 4_9



56

emii——
-
M 0] Contents

PR
: o 4450

i 2 = F pé P, SR

.«_.._..d-ol\w——! i

e ‘\:\...-'CL 2D

®erme

';m;’j_\'olz-'i-- _01%1 GNJ} s
e !

1w | Chvey -

Wlzuop Kool 5 Zigids Mz b=

T Lleig! t\m”l’
m Y !Drx._J

Continuation

CE HUDA[P)
(152) paa



alélré ' Annexure R-13 57

“ Y P AN \&\923
OFFICE OF THE XEN HUDA ELECT. DIVN. GURGAON. <
To, Te- g5y

Sh, Jagjeet Singh Sethi ' ,
Sector — 15-1 . ul“' ¢ f-"‘"-é 8gy({
Gurgaon ———

Memo No. - 82538 dt. /3 f8«'2c7/‘-} »

Sub:- };ROVI‘DING ELECTRIFICATION AND &/L IN SECTOR - 50 HUDA GURGAON |
$ (INCLUDING ONE YEARS MTC AND DEFECT LIABILITY PERIOD FREE OF COST )

A/C Rs. 57.90 Lacs
Ref:-  Your Tender dt. 29-5-2014 & negotiaticn dt, 24-6-2014

Acceptance of the HUDA to your tender dated 29-5-2014 & negotiation dt. 24-6-2014 3
for the work in subject cited is hereby conveyed which interlia contains the followin g rates
conditions in the approved DNIT. '

-
Rates:- @ 13% above the DNIT rates .
Terms & Condition: As per approved DNIT. »
Time Period: 4 (Four) Month from the date of issue of the allotment jetter.

Restricted amount: Rs. 65,37,631/- ( Rs. Sixty five lacs thirty seven thousand six hundred 2
thirty one only) - '

¥ .
=% | g

You are requested to take up the work in hand and starts its execution in censultation
with the SDE Elect. Sub Divn. HUDA Gurgaon and put it towards completion within:
stipulated period. The agreement of this work is under preparation.and you are requested to -
attend this office on any working day to sign and no payment shall be relcased till you sign L
- the agreement. :

-
gﬁ
Executive %gimtcz‘ 5
HUDA Fleet. Diva £
o Gurgaon £
EndstNo. & 2 3/67 —& 1 Dated . /2 ~% ~ 2‘9“7 v
A copy of the above is forwarded to the following for information and n/action please, %

1. The Chief Engineer HUDA  Panchkula, wurt  his office
~ CE/EE(W)/Supdt.(E)/9568 dt. 8-8-2014

2. The Superintending Engineer, HUDA Circle ~II Gurgaon, w.r.t. his office endst. No. 10553- |
54 dt 12-8-2014 ' . e

3. The Executive Engineer, HUDA Vigilance Divn. Panchkula.
Executive éineer

HUDA Elect. Divn.

\ ) - Gurgaon

' A

memo  No.

"

Contractor Witness EE. ;



ik

RSN

924

I'd

Endst.No. | 63262  Dated: ) 2 -5 - 20y

A copy of the above is forwarded to the SDE Elect. Sub Divn HUDA Gurgaon for

information and n/action. He is requested to observe and keeping in view the following points for
stricl compliance related to the execution of the subject cited work

The expenditure for the due completion of subject cited work is restricted to the tune of )
Rs. 65,37,631/- ( Rs. Sixty five lacs thirty seven thousand six hundred thirty one only)
on the basis of approved DNIT.

The above approval is subject to budget provision, and the availability of funds which will be
restricted. More funds required if any, will be demanded in time.

No change of specification will be allowed to be done on the work by Superintending
Engineer/Executive Engineer, concerned at his own level, without the prior permission of
this office in writing,

The detajled estimate for the above noted work has not yet been prepared as such, it will be

. the entire responsibility of the Engineer-In-Charge of the work for the correctness of rates,

items, quantities etc. its admissibility and applicability and the scope of work etc.

There will be no excess over the provision made in the administratively approved estimate of
the work which will be ensured by Executive Engineer concerned.

The instruction issued vide Chief Engineer HUDA Panchkula memo No.1561 dt.31-1-2014

while 'con'veying approval to DNIT will also apply.

7. The instruction circulated vide Chief Engineer HUDA Panchkula memo No.8181-82 dt.
7-8-1995 & 9634-35 dt. 22-9-1995 will immediately be followed meticulously.
8. The work will be taken up in hand for execution after getting technical clearance connected
with the work.from the competent authority.
9. Affidavit be got filled up properly from the lowest contractor.
10, A&C slip duly corrected as per approved NIT be sent to this office for record and appending
the same with the office copy of the approved NIT.
DA/-DNIT | g
Executive Engineer
HUDA Elect. Divn.
Gurgaon.

EndSt-NO- §363 65 dated: /3*—?/25“[

A copy of the above is forwarded to the following for information and n/action.
The Accountant Elect. Divn, HUDA Gurgaon.
The HDM Elect.Divn.HUDA Gureaon.
Agreement file, )
ExecutiyeEngineer
0 HUDA, Elect. Divn.

Contractor ¥itness E.E. Guggy{?2
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